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SHRI K. SANTHANAM: May I know if the 
assistance of the Madras Government was 
secured by this company to get the licence in 
the first instance? 

SHRI P. C. SETHI: The licence was granted 
only after the recommendation of the Madras 
Government, but later on when it was shifted 
to Bombay the Madras Government was also 
consulted. 

SHRI K. SANTHANAM: Is it not a breach 
of faith to have the licence cancelled thus? 

SHRI P. C. SETHI: As we are short of this 
particular material, we wanted to expedite its 
production, and keeping that in view the 
licence was allowed to be shifted to Bombay. 

SHRI ARJUN ARORA: May I know why it 
was' expected that the mere shifting of the 
plant from Madras to Bombay would make it 
a viable unit? 

SHRI P. C. SETHI: They gave their own 
description about the viability especially after 
the Bhadravati project coming into being, 
because the Bhadravati project would be 
producing about 77,000 tons of alloy steel, 
and secondly there was the question of limited 
availability of scrap on account of the various 
electrical furnaces of the Bhadravati project 
coming in the South. 

SHRI A. D. MANI: Am I right in inferring 
that this is the kind of planning which the 
Ministry of Steel and Heavy Industries is 
doing, namely, when a project report is 
submitted, it does not examine it carefully, it 
sanctions the project then technical difficulties 
arise, and then the project is revised and the 
site is shifted? Am I right in saying that this is 
all on account of defective and careless plan-
ning of this Ministry of Steel and Heavy 
Industries? 

SHRI P. C. SETHI: I would very humbly 
submit that this is not defective planning. The 
project report was that of a private party, and 
as soon as the question of    economic    
viability 

 SPEECHES OF MEMBERS OF PEACK 
MISSION TO PEKING 

•95. SHRI A. B. VAJPAYEE: Will the 
Minister of HOME AFFAIRS be pleased to 
state; 

(a) whether Government's attention has 
been drawn to the speeches made by certain 
members of the peace mission which has left 
Delhi for Peking in which appeals have been 
made to the students not to join the N.C.C. 
and not to call China an aggressor; and 

(b) if so, whether Government have 
made any investigation in this regard?] 

 
ttTHE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHM R. M. 
HAJARNAVIS):   (a)  Yes. 

f[ ]  English translation. 

 

came to the fore, it was allowed to be shifted.  
It was proper planning. 



613 Oral Answers [ RAJYA SABHA ] to Questions 614 

(b) The Government of Uttar Pradesh, 
where these statements were alleged to 
have been made, have gone into this 
matter.] 

 
SHRI NT. S. AVINASHLINGAM 

CHETTIAR: Can the Minister explain it 
in English? 

SHRI LAL BAHADUR: Yes, Sir. We 
have received reports from the U.P. 
Government that some such speeches 
were made by one or two members 
among the peace marchers, but the peace 
marchers have also conveyed that their 
speeches were not fully reported, and the 
Government is not fully aware of the 
other side of the picture. The U.P. 
Government sent one or its Deputy 
Ministers to Shankar Rao Deoji, the 
leader of the marchers, and he had 
conveyed o him that this kind of speech 
or speeches would cause considerable 
embarrassment to Government. 

SHRI A. B. VAJPAYEE: In view of 
the fact that these peace marchers 

have crossed Uttar Pradesh and have 
entered into West Bengal, may I know 
whether the Central Government has 
formulated any policy in regard to them? 

SHRI LAL BAHADUR: Sir, we have 
not specially adopted any policy. 
Naturally we have left it to the good 
sense of these public men or public 
workers to be careful and cautious in 
their speeches, but I must say that we do 
not want to ban their moving about or 
going from one place to another. After all 
in this country of Gandhiji we cannot stop 
the preaching of non-violence and the 
horror of war. But it is up to them to take 
everything into consideration in the 
present context of things and address the 
people. 

SHRI A. B. VAJPAYEE: May I submit 
that the hon. Minister is mixing up 
issues? Nobody has asked that they 
should not preach non-violence, but I 
have a letter from a senior Professor 0f 
the Aligarh University in which he says 
that the students were openly appealed to 
not to join the N.C.C. Is it preaching of 
non-violence or subversion  of the 
defence  effort? 

SHRI LAL BAHADUR: It is certainly 
part of non-violence to say that no one 
should take training in arms. The hon. 
Member has to realise that I am not 
supporting this side or that side, but 
intellectually it is certainly entertainable 
that a person who believes in non-
violence can say or can preach that 
training in arms should not be taken. But 
the main point the hon. Members have to 
consider is what effect their speeches 
have produced. I do not want to say much 
on that. We give that freedom. The point 
is whether they convert people to their 
point of view. If they do so, Government 
will have to consider; otherwise not. 

SHRI M. S. GURUPADA SWAMY: 
The peace marchers seem to have 
proceeded on the assumption that the 
Government of China is different from 
the people of China and in their 
endeavour    to    establish    friendship 
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between China and India they seem to be 
saying that there should be a possibility to 
establish friendship and solidarity with the 
people of China. May I know the opinion of 
the Government in this matter and whether 
they agree with this view that that seems to be 
the basic approach behind the peace march? 

Sum LAL BAHADUR: Well, Sir, even our 
Prime Minister has said that we can make 
some distinction between the people and the 
Government. Of course their objective is more 
or less what the hon. Member has stated but 
may I tell the House that the Chinese 
Government have made up their mind that 
they will not allow the peace marchers to enter 
China. That is No. 1. And if I am right, I am 
told that they have told the East Pakistan 
Government that they will consider it an 
unfriendly act if the peace marchers are 
allowed to pass through East Pakistan to 
China. 

SHRI ARJUN ARORA: May I know if it is 
only one member of this friendship march 
who has been indulging in objectionable 
speeches and whether that member is one 
American, Mr. Lazar? 

SHRI LAL BAHADUR: Yes; from the 
reports I find that he has made speeches 
containing objectionable remarks. 

SHRI B. K. P. SINHA: In view of the fact 
that the Chinese Government have made it 
very clear that they will not permit the peace 
marchers to enter Chinese territory the 
freedom that the Government of India gives 
to these peace marchers to move about is 
meaningless because the idea was that they 
would convert both the people of China and 
India to peace. But if you give them freedom 
unilaterally to move about in India that means 
you give them freedom to convert the already 
peaceful and nonviolent people in India to be 
more peaceful, and more non-violent and you 
give them freedom to break the will of the 
Indian people to arm. 

SHRI LAL BAHADUR: The principle of 
non-violence fundamentally believes in 
conversion and it always gives a long rope. 
So they hope that the Chinese may ultimately 
reconsider their views and change them. 

SHRI B. D. KHOBARAGADE: May I 
know whether it is a fact that the peace 
marchers have been indulging in pro-Peking 
propaganda stating that China has not 
committed aggression and that China is a 
peace-loving country and have the 
Government considered the effect of it on the 
morale of the people? May I also know 
whether these speeches have caused any hind-
rance to defence preparations and, if so, what 
steps do the Government propose to take? 

SHUT LAL BAHADUR: Well, Sir, 
personally speaking, I have not gone through 
the reports of the speeches but I must say that 
if such remarks had been made I would beg of 
the peace marchers to fuly understand the 
Government of India's case. They must go 
through all the letters exchanged between 
India and China and some other literature as 
well. Really it is unfortunate and wrong on 
the part of peace marchers that they make 
speeches without fully knowing and 
understanding the case of India. It is 
absolutely wrong to say, Bir, that India and 
China could be put on the same level in so far 
as aggression is concerned. 

SHRI FARIDUL HAQ ANSARI: The hon. 
Home Minister has enunciated a very 
dangerous policy. In view of that may I know 
whether the Government of India will allow 
free propaganda for this sort of non-violence 
against the Government of India's declared 
defence policy? 

SHRI LAL BAHADUR: No, Sir. It all 
depends on who does it. If Faridul Haq 
Ansari Sahib will do it we will have to take 
action against him but not against those who 
have nothing to do with any political work or 
any direct political action. 
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PURCHASE OF UNIFORMS FOR CLASS IV 

EMPLOYEES   FROM  LOCAL   MARKET 

•96.  SHRI LILADHAR BAROOAH: 
Will  the  Minister  of  HOME AFFAIRS be 
pleased to state: 

(a) whether the Heads of Departments 
are authorised to purchase cloth for 
uniforms supplied to class IV employees 
from the local market; and 

(b) what is the period for which 
jersies and socks are issued to these 
employees? 

t[ ] Hindi transliteration. 


